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Government of Indis |
Ministry of Finsnge
(Depertment of Revenue & Insursnce)

eV san

New Delhi,'the 4th November, 1972,

NOTIFICATION
CORRIGEND U1 _
INCOME TAX.

No. 215 (F.No. 404/74/72-1TCC): 1In exercise of the powers conferred
by sub-clause (iii) of clause (44) of Section 2 of the Income—tax Act,
1961 (43 of 1961),.the Centfal Government hereby mekes the following
corrgction in the Notification of the Go vernment of India, Ministry of
Finence (Department of Revenue & Insurence) No. 199 (F.No. 404/ T4/ 2w

The nemes at S1, Nos, 10414 & 15 shall be resd ss under:

S1.No,.10 Bimen Bhettacheryg
ol. No.14 Sunil Renjan Mitrg
S1. No.15 Satyendra Nath Roy,

sd/-

( A.K, Nastsa)
Under Secretery to the Government of India

The Mansger,
Govt, of Indis Press,
New Delhi.

No, 215 (F.No, 404/74/72-1TCC)

Copy forwerded $o:-

1« A1l Commis sioners of Income-tex,

2+ ALl Additionel Commissioners of Income-~tax,

%. Al1 Directors of Inspect ion,

4. The Director, IRS(DT) Staff College, Nagpur,

The Chief Secretary to Govt. of West Bengsl,Celcutta, _
The Comptroller & Auditér Genersl of Indie, N.Delhi (25 copies|
The Accounteant Generel, West Bengsal, Calcutta.

All officers/Sections in the Bosrd's offiec. :

Shri P,B, Venkat esubremenian, Joint Secretery, Ministry of Lew,
New Delhi, - . : : . 3
Bulletin Section (3 copies)s

Gusrd File. _
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. ) . ( AJKs NBStE)

S.C. Pethek . Under Secretary to the Government of Indis

No. CG/ITCC/377/143/RSP/72 _ :




